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As B A gmpr!‘“ﬁfa[:i Apclication!] betier way of appiving to 1ssues by simply Blocking the fund N i hatﬂw IHHI:E ’ Issuez'
@ _ R | the bank account, For furlher details, check seclion on ASBA, 0 cheque will be accepted.
: MuflethodHub" ASBAhas o be availed by all the invesiors except anchor investors. UPI may be availed by (i} Retail Individual Imvestors in the Retail Portion; (i) Mon-Institutional
|ﬁi!.;%£§“!!j£ lﬁl b | Investors with an application size of up to ¥ 500,000 in the Non-Institutional Portion, For details on the ASBA and UP| process, please refer 1o the details given in
ASBAform and abridged prospecius and also please refer to the sechon "Offer Procedure” on page 425 of the RHP. The process is also available on the website of
HORIZON MANAGEMENT PRIVATE LIMITED MAASHITLA SECURITIES PRIVATE LIMITED | METHODHUE SOFTWARE LIMITED | Association of Invesiment Bankers of India ("AIBI") and Siock Exchanges and in the General Information Document. ASBA bid-cum-appiication forms can be
19 R N Mukherjee Road, Main Building, 451, Krishna Apra Business Square, Contact Person: Muthukrishnan Shanmuga Thevar, downboaded from the websites of the Stock Exchanges and can be obtained from the list of banks that is displayed on the website of SEBI at
& Floor, Kolkata — 700 001, Wesl Bengal. India Metaji Subhash F'Ia-:e_lF'i:Hrr.wr-a. _ Company Secretary a!'ll:ll Compliance Officer, Unit No. 109, 5 www.sebi.gov.in'sebiweb/other/OtherAction.do?d oRecognisedFpi=yes&intmld=35 and https:/fwww sebi.gov.in/sebiweblother/OtherAction.do?
TE|EH|:I'¢IIFE'. +i1 3 4600 0607 Marth Wesll. New Delhi - 110 034, Delhi, India. | 1% Floor, Preslgs M?ru:han =1, No. 25, M.G. Road, doRecognisadFpi= yes&intmid=43, respectively as updated from fime to time. For the list of UPI apps and banks live on IPO, please refer to the link:
IE"“"H' “':;“'F'”@hm"fg?'”“['m E"'“'?If“?"“' Ji 'EF'EEE' 1 Elmar']'”m - f‘gf'?g_é ; Egg:‘gg‘*a nda. .| www.sebi govin. UPI Biddars Bidding using the UPI mechanism may apply through the SCSBs and mobile applications whose names appear on the website of
|::::t:;ﬂrrr elgl::m“;@ci:riém —_— I “T:; ;%@ngﬂice :_ﬂ E? n':sh_“;?@ iy SEBI, as updated from time to time. Axis Bank Limited have been appointed as Spoansor Banks for the Offer, in accordance with the requirements of the SEBI
Wabsite: www hnﬁ;,ﬂmmﬁagg'mm In investor ipo@maashitia Em; : : : Circular dated November 1, 2018 as amended. For Offer related queries, please contact the BRLM on their respective email IDs as mentioned below, For UP|
Contact Parson: Manav Goanka. Wabsite: wivi.maashitis.cofr Bidders are advised to contact the Company Secretary and 5 related queries, Investors can contact NPClat the toll free number: 13001201740 and mail d: ipo.upi@npel.org.in.
: = . : Compliance Officer, fhe Book Running Lead Manager or the '
e S gggltﬂ;te p‘ﬁﬁﬁhﬁﬁ?mémmam Registrar to the Cffer in case of any pre-Offer or post-Offer : For more details on the offer process and how to apply, please refer to the details grven in application forms and abadged prospectus and also please refer bo the chapler
9 S related mallers. such as non-feceipl of letiers of Allatmenl, P Offer Procedung” on page 425 of the Red Herring Prospecius,
non-Credit of Allofted Equity Shares o the respective :
benefiary account, ,.,nn_?g,gipl of refund ordare or non- »  Escrow Collection Bank/ Refund Bank/ Public Offer Account BankiSponsor Bank: Axis Bank Limite.
receiptoffunds by electronicmode. | UPI: UPI Bidders can also bid through UP| mecharism,

Availability of the Red Herring Prospctus: Investors should note that Investment in Equity Shares involves a degres of risk and are advised to refer to the Red Hesming All capitalized terms used herein and not specificaly defined shall have the same meaning &5 ascribed to them in the: Red Herming prospectus.

Prospectus and the Risk Factors confained thergin before applying in the Offer. Full copy of the Red Heming Prospecius is avadable on the website of the Company al

www.methadhub.in, the website of the BRLM fo the Offer at www. horizonmanagement in and the website of BSE SME at www._bseindia.com O behall of the Board of Direclors
Availability of the abridged prospectus: & copy of the abridged prospectus shall be available on the websie of the Company at www methodhubin, the BRLM at ; For METHODHUB SOFTWARE LIMITED
www.horizonmanagement.in and the Registrar to the Offer at www.maashitla.com, S
Availability of Bid-cum Application forms: Bid-Cum-Application forms can be obtained from {he Company; Methodhub Software Limited, Telephone: +31 78248 | Place: Bengalury, Kamalaka Muthukrishnan Shanmuga Thevar
23132, Book Running Lead Manager: Honzon Management Private Limted, Telephone: +51 33 4500 0607, Appcation Forms can also be oblained from the Stock Date: December 1, 2025 Company Secretary and Compliance Officer
Exchange and list of SCSBs available on the website of SEB| at www sebi.govin and website of Stock Exchange al www.bseindia.com 5
Application Supported by Blocked Amount (ASBA): Al investors in this offer have fo compulsarily apply theough ASBA, The investors are requirad o fill the ASBA form METHODHUB SOFTWARE LIMITED = proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and
and submil the same to their banks, The SCSB will block the amount in the account as per the authorty cantained in ASBA form. On allobment, amount will be unblocked ¢ considerations, 1o make an Initial Public Offer of Equity Shares and has filed RHP with ROC Kamataka at Bengaluru on November 27, 2025, The RHP is available on the websile
and account will be debited only 1o the extent required 1o be paid for allotment of shares, Hence, there will be no need of refund. v of BSE al weww.Bseindia.com, [ssuer atwaw.methodhub.in and on the website of BRLM i.e. Horizon Management Private Limited at ww.horizonmanagement.in. Any potential
+ investor should note that the investment in Equity Shares involves high degree of nsk and for details relating to such risk kindly refer “Risk Facfors” on page 3 of the RHP
UPI-Now available in ASBA for Retail Individual Investors and Non-Institutional Investor applying for amount upto T5,00,000/-, Potential investors should not rely an the DRHP filed with BSE SME for making any investment decision.
applying through Registered Brokers, DFs and RTAs. UP| Bidder also have the option to submit the application directly to the . The Equity Shares have nof been and will nof be registered under the U.S; Securities Act 1933, as amended {the “Securities Act) or any state securities laws in the United
ASBA Bank (SC5Bs) or to use the facility of linked online trading, demat and bank account. Investors are required to ensure States and may not be offered or sold within the United States or to, or for the account or benefit of, *U.5. persons” (as defined in Regulation 5 of the Securites Act), except
LIFI& that the bank account used for bidding is linked to their PAN. Bidders must ensure that their PAN is linked with Aadhaar and are + pursuant 1o an exemplion from, or in & ransaction nat subgett to, the registration requirements of the Securities Act Accordingly, the Equity Shares are being offered and sold
weare paruens caeerace in compliance with CBDT nodifi cation dated February 13, 2020, issued by the Central Board of Direct Taxes and the subsequent i {liinthe United States onfy to "qualified institutional buyers”, as defined in Rule 1444 of the Securites Act, and (i) outside the United States in offshore transactions in refiance
press releases, including press releases dated June 25, 2021 and September 17, 2021 and CBDT circular no. T of 2022, dated +on Regulation 5 under the Securites Act and in compliance with the applicable laws of the pansdiction where those offers and sales ocour
March 30, 2022 read with press release dated March 28, 2023 and any subsequent press releases in this regard. Thers will be no public offering of the Equity Shares in the Unided States
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PUBLIC NOTICE

Motice is herehy given thal purseant to Section $9-of the Insolvency and Bankrupicy
Code, 2016 and the Ingsodvency and Bankrupicy Board of India (Volentary Liquidation
Process) Regulalions, 2017, the contribularies/sharehalders of VANCE TECHLABS
PRIVATE LIMITED [Corporale Person] having CIN USEIDIKAZIZIPTCAT2240,

Registersd Offics at Welork Presiige Aflants, 80 Fest Main Road, Koramangala 1 . VASTU HOUSING FINANCE CORPORATION LTD

Block, Software Industry, Industrial Layout, Koramangala | Block, Bangalore, Bangalore : “A Wi ;
South, Kamalaka 560034 passed Uhe special resolution on Weadnesday, 261h day of VHST “ Unit 203 & 204, 2nd FI.oor, A" Wing, N_aVbharat Estate, Zakaria Bunder Road,
Movember, 2025 for Sewri (West), Mumbai 400015. Maharashtra.
(a) Accepting the resignation of Mr. Amit Talwar, Insclvency Professional (IBBI AUUSENG FINANLE CIN No.: U65922MH2005PLC272501
Reaistralion Mo, IBEVIPA-002AP-ND11TTEA2021-202211 3887 } &s Liguidalar [rom tha |
ootz | (IS BAJA] FINANCE LIMITED __POSSESSION NOTICE _—
\b) NE?:EEI:HIQEEITIIPAE%E'::F-al:l 3 '?gﬂlg{:’fpﬂz'.-'ﬂ 1'31:-1';525_-:'";"'35 m'lf'g'l'j :;Ellteﬂglggﬂﬁn 3 Aegistered OMice : Baiad Finance Limited, Ao Bajal Auta Limited Complex Mumbai Pune Road Akurgl Pane 411035 Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Basetent, Old Rejin i Hégﬂr Naw Delhi 110080 as the Liqui-r,".at::r with efiect | | RE—— Branch Office : Bajs Finance Limited, MIG Jamkhand| Kamatska 587301 Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
fram 27.11.2025. Demand Notice Under Section 13(2) of Securitization and Reconstruction of Financial Assets section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the
Please note that Last date of submission of claims was 18.08.2025 under the supervision and Enforcamant of Security Interest Act. 2002 borrowers mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of
of Mr. Amit Telwar, the then Liquidator and the claim submission process has Since | [ 1neyndesigned being the Authorized Officer of Mis Bajaj Finance Limited, hereby gives the following nofice to the Borroweris) Co-Borrower(s) who the said notice. The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein
baen closed. have failed to discharge H'la'rrliabiliﬂli 2, defaulted in the repa Trentnfpﬂntil:lalaﬁ wellas the mterest and other charges accrued there on for some below in exercise of powers conferred on me under Section 13(4) of the said Act read with Rule 9 of the said rules on the date
Mow, all stakeholders, creditors, and claimants are hereby ‘informed fo correspond |pangs)Loan(s) Agains| Property advanced io tharm by Baga Firance Limibed and as consequence the loans) have becorma Non Performing Assels mentioned below
with the newly appointed liquidator Ms. Monika Kahli at the above-mentioned adgress | | (N.PAs). Accordingly, notices were issied to them under section 13(2} of Securtization and Reconstruction of Financial Assets and Enfiorcerment ' : , . . , , .
and at email ligvance@amail.com for any matlers relating to the valuntary liquidation of Secunty interest Act, 2002 and rules there o on their last known sddresses, howaver the same have been retumed un-served undelivered, a5 The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings
of the company. ' o %&rgmgﬁﬁgﬂﬁﬁﬁggﬂﬂﬁ{: herety infimatedinformed by way of tis publication noltice to clear their ulstanding dues underthe loan | |\ith the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as
Sdl- : - ' below and interest thereon, costs etc.
; Loan Account No./Name of the Description of Secured | Demand Notice '
E?tgf'n.ﬁ ﬁ.z%;lr? | insalvency ':?:}::JETJ: _ Borrower/sp)Guarantor(s) & Addresses | __Immovable Property  |Date and Amount SN[ Name of Borrower, Date & Amount of Description of Property Date & Type of
IBBI Reg. No.: IBBIPA-002P-NODDTEI2017-18/10208 Héluh Fﬁwgdwﬁfﬁnm aosman Rlo. Tard No 4 Shival Cicle Fgr- 1rg: phch DEFE; :rfn:elﬁgfﬁ g:i 14.10.2025 Co-Borrower and LAN No.| Demand Notice Possession
AFA Valid Upta: 31-Dec- . Suhallahm ulraheeman 2 ivall Circ {Residentia 0. 535804 | s - - - : -
ek A Aot Eaunowent Gl Rl nd:ruh?ama':pnit:l Eﬁ;ﬁﬁ [amakhandi, Bagalkot Kamataka 547301 Contact 9341080233, Emall i |situated at Jamkhand Village | me 7.22 200 1 | Bhadraiah H, Radhamma 23/Apri25 Property No. 169, Janjar No. 264, Unique No. Symbolic
ga. e it ' gy ) ’ suhailzhmedi@gmail.com, Also 22, Rio, TS No. 53584 Jamkhandi, Vilage Katste Piot | Ka , - 5. 28,22,299- B, Sachinkumara K B Rs.797549 as on [152200601048000383, Komalapura Village and Gram|Possession Taken
Email: monikakohli@gmail.com, Mobile - +31-5810460953 g ! wbrd ge | Katate Piot Tg. Jakhand: Dist.| o 0 ey :
' i : Tq. Jakhandi, Dist. Bagalkote 587301 o Bagalkote 587301 along with| (FUpees Twenily LP0000000148116 09/Apr/25 Panchayat, Periyapatna, Mysore, Karnataka, 571102, on 25/Nov/25
Eém%?ﬁﬂ%%mt H;E;lggélﬂﬁgmmm- Rio. Ward Mo 4, Shivaji Cirdle Jamkhand), prupnrnf;lﬂate shﬂrejlin Eglm;r-mnn Eﬁ:"—‘%ﬁ 119.73sq mtr. North : House of Mrs. Radhamma, South :
: R areas [Araa adm. 131 5q Mirs ). i Gram Panchayat Water Tank Area, East: Road, West: Galli
Laontact: 8277336786, Email . suhadahmed@gmad.com Bounded as : East by: CT5 Mo.| Thousand Two y o : :
BEFORE THE NATIONAL COMPANY LANTRIBUNAL, | | sl o, sm e s s o Shopce ks Srwaieis  |257  od Mork b | ot oy | | s Houseof Gt |
Hidayat Nagar Jamichandi Kamataka 587301 e ' (CTS No. 5358/3; Southby: GLBC | Nine Onty) 2 | Chikkanna B, Thulasi C 15/Apr/25 Property bearing No 32, PID No.152200100100400037, (as Symbolic
IN THE MATTER OF THE COMPANIES ACT, 2013 | Conlach 9341080233, Email o subalahmedfomail.com ___|Canal LP0000000128757 Rs.%%f/)i%;zass on Eler Grama IT_Ianézlha)Aa;th rheclcl{racés),AIanaFk:alli hvillag[ﬁ, Possezs63/ilil)n '/I'ggen
This slap ts bang taken for subslitutad sanace of notice, The above BorrowersdCo-Borrowsrs, Guarantons ars adwisad o make the payments ol pr ampapura Robli anahalll Grama Panchayatn,| on ov
AHI[I:I T!I:IIEE!EAT;EE D:EEEE;II{D’:F? 2!3'-'::0 ia'f'HE outstanding along with fulure mterest within B0 days from the date of publication of this notice, failing which (withou? prejudica ko any oihar Aght Heggadadevankote Taluk, Mysore District, measuring East
TR OMPANIES ACT. 2013 = © a0 50 O e SaRuenr bRl f S o AT kst oty B LS T pa s o West 4.7 melers. and Nt o St : 2134 melers,
COMPANIES ACT, 2013 abowe arealso advised not 1o alenate, craate thid party interest in the above-meanticned properties. On which Bajay Fnanca Limited has e chare. totally measuring 97.52 Sq meters, along with 97.52 Sq
AND Date: 02.12.2025, Place: Karnataka Sdl-, Authorised Officer, Bajaj Finance Limited Meters of building constructed thereon Karnataka 571107.

North : Road., South : Road., East : House of Naganayaka,
IN THE MATTER OF MICRO LABS LIMITED West: Property of Sannagurunayaka.

AND SindiaShelter POSSESSION NOTICE 3| Govinda Nayaka (since 19/Dec/24 Property No 161/161b Unique No0152200200418020089|  Symbolic
IN THE MATTER OF THE SCHEME OF ARRANGEMENT “Wome Loams INDIA SHELTER FINANCE CORPORATION LTD' FOR IMMOVABLE

deceased), Sudhamani G Rs.171582 &  |Krishnapura Village Mulluru Hunsur Mysore Karnataka|Possession Taken

Regd. Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002., Wife) (Legal Heir of Late 571105 totally measuring 92.13 square meters. North : | on 25/Nov/25
SETIVEEN Branch Office:- Hubli-2, Kolar-1, J P Nagar 1, Davangere-1 el Gounds Nayaka), ToAl R%“S/%‘Liéi"“ Guly and House of Remachari, South : Roa, East - Guly
MICRO LABS LIMITED (DEMERGED COMPANY) Whereas, the undersigned being the Authorised Officer of the India Shelter Finance Corporation Ltd., under the Securitisation And Known and Unknown and House of Sannamallegowda, West : Gully and House of
Reconstruction of Financial Assests and Enforcement (Security) Interest Act, 2002 and in Exercise of Power conferred under Section 13(2) Read Leqal Heir of Late Govind Marinavaka ’ '
AND with Rule 3 of the Security Interest (Enforcement) Rules,2002, issued a Demand Notice on the date noted against the account as mentioned here- (Lega elilra(;/akaa)e ovinaa y
inafter, calling upon the borrower and also the owner of the Property/Surety to repay the Amount within 60 days from the date of the said notice. ,
BAHL AHRDEEEH?SEEPﬂmEiLE LIMITED Whereas the owner of the Property and the other having failed to repay the amount, notice is hereby given to the under noted borrowers and the LLP0000000085513 &
( ) public in general that the undersigned has taken Possession of the property/ies described herein below in exercise of the powers conferred on LP0000000159251
AND him/her under Section 13(4) of the said act read with Rules 8 & 9 of the said Rules on the dates mentioned against each account. Now, the bor- . . . -
N rower in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be sub- 4 | Kirana K, Gowramma K 13/Jun/25 Al that Piece and parcel for property bearing No.259/424, Sy”!b°“°
THEIR. RESPECTIVE SHAREHOLDERS ject to the charge of India Shelter Finance Corporation Ltd. for an amount mentioned as below and interest thereon, costs, etc. LP0000000124272 Rs.868410 as on P'lD N0-152900201102429103 (as per Grama Panphayath), Possession Taken
CA(CAA)/No. 45/BB/2025 Name of the Borrower/Guarantor| Description of the charged/ Mortgaged Dt. of Demand Notice, Date of 1Jun/25 Isaltuatﬁd atth Gc;(wdaf;)alll HVIE?.ge’K Chakkahalll _Gl_r?mka on 26/Nov/25
MICRO LABS LIMITED (Owner of the Property) & Property (All the Part & Parcel of the Amount Due as on Date of Demand Possession anchayain, hasaba robll, Riahakapura taiuk,
Registered Office at # E!- - Racs Course Road Loan Account Number Property consisting of) Notice Raglﬁn?t%atraglsttr;]ct, gnggsMun?g Etastttlcl) West:27_.431l\glfgtgg
e : ; 1) Mr./ Mrs. Poornima Residential P bearina TMC No.2626. |Demand Notice Dated 12-Feb-2025 calling and North 1o soutn = 9.55 Meters totally measuring 140.
esidential Property bearing 0.2626, , nene :
E'Engﬂtu ru - 560001 Siddalingappa Sidramashettar, Property No.18-505-50, Assessment No.2626 upon to all above mentioned in notice being Sq Meterz, halong }zVI’[h 7?(.61 62(117M§ter~; ?:1): bUI|dIﬂgf
2) Mr./Mrs. Siddalingappa S CTIEER PP IMR./MRS.  Poornima  Siddalingappa constructed thereon,Karnataka- 5 .North : Property o
~-DEMERGED COMPANY/APPLICANT COMPANY NO.1 ) Shidramashettar . |1otal measuring 1136965 mir and building |Sidramashettar MR MRS. Siddalingappa Kulla Anna @ Chotappa., South : Property of
BAHL AND COMPANY PRIVATE LIMITED, 3) Mr./Mrs. Shreeshailappa | measuring 65.0321 sq mtr situated at Ward gh ﬁh!;jramasg(;t'tar’ I\Sllﬁ_-éMRS- Mrs.Maramma., East : Property of Mr.Rajanna., West :
H Shi Shid hett ; ot reeshailappa Ivappa ldrama Road
Registered Office at # 31, Race Course Road, I II'V;ppaN i lramg%: ard No.14, Javali Pete, Navalgund, Dist: Dharwad shettar to repay the amount mentioned in . . _ . .
Bengaluru - 360001. avali Pete Navalgund Dharwad | ang pounded as under: Boundary: East: CTS the notice being Rs.2091085/- (Rupees 27-11-2025 5IM IndalahZ M Bhagyamma, 15/Apr/25 All the piece and parcel of immovable property bearing Symbollc
_ RESULTING COMPANY/APPLICANT COMPANY ND.2 582208 Karnataka Also at, N0.2637.WestCTS No.2629, 2625/B, North: [Twenty Lakh Ninety One Thousand Eighty Jyothi Prakash H, Rs.213456 ason |No.879/1(as per Grama Panchayath Records), PID|Possession Taken
~ . = Gts No. 2626, Navalagur)d Town, Road. South: Road Five Only) pertaining to loan account No. Putanajamma M 09/Apr/25 No.150800400900100244, Situated at Mamballi Village,| on 25/Nov/25
Notice and Advertisement of notice of the meeting of Taluk And Dharwad Hubli 582208 | Roac, Soufh- Roa LA11VLLONS000005100419 as of 10-Feb- LP0000000088453 Yelandur Taluk, Chamarajanagara District, comes Mysore.
Secured and Unsecured Creditors of Micro Labs Limited | | Kamataka LOAN ACCOUNT NO 2025 with further interest applicable from North : Road., South : House Of Basavaraju Bin Masanayya,
Notice is hereby given that by an order dated November 18 '-A11V'-'-°N1%gg%gﬂ571°°419’ AP- 11-Feb-2025 and cost till the date of the East : House Of Chikkamuddayya, West : House Of
. : t. Savithramma
2025, the Bengaluru Bench of the MNational Company Law . . — L L ,
Tribungl {herein%ﬂer referred as Tribunal) has dire cteg EEEEIFEITE 1) Mr./ Mrs. Mr./ Mrs. Nirmala | All that piece and parcel of the Residential| Demand Notice Dated 12-May-2025 calling 6| Prema B, NaveenaB 18/Jul/25 property bearing No.45(as per Grama Panchayath|  Symbolic
; ; : Harijan . House constructed over Non-Agriculture resi-| ypon to all above mentioned in notice being LP0000000088476 Rs.344782 as on |Records), PID No. 150800400400900047. Situated at A{Possession Taken
meetings of the Secured and Unsecured Creditors of Micro Labs 2) Mr./ Mrs. Ningappa Harijan | dential plot / open space bearing its property| MR/ MRS. Nirmala harijan , Mr.Mrs 09/Jul/25 Devarahalli Viiiage, Yelandur Taluk, Chamarajanagar| on 25/Nov/25
imi ideri i 3) Mr/Mrs.Mahantesh Harijan | o, 151300400600100558, VPC No. 324/A/3,| o' = L . - st o imits. of e
I—'“'”tEd. for ﬂ_-'E purpn;e of Eﬂnslfd.e””_g and if H-"Dught fit, #357 HirenartiKundagol suring 84.4 M £ oo ’|Ningappa Harijan, Mr./Mrs.Mahantesh District, comes under the Limits of Gowdahalli Gram
approving with or without modification the Scheme of Dharwad,Karanataka 581113 | Measuring 84.49 Sq Mtr, out of constructed) . v o renay the amount mentioned in the Panchayath, measuring East to West 7.9248 meters and

area measuring 65.28 sq Mtr, Situated at

Arrangement between Micro Labs Limited and Bahl and] |Also at property no 324/A/3,pid no notice being Rs.418698/- (Rupees Four Lac North to South 11.5824 meters, In all totally measuring 91.79

. P i - | Hirenerthi Village, which comes Kundagol Taluk| " , , : - . {
Company Private Limited, to demerge and transfer thel | 119040000000, hirenari s Kundagol Sub Registrar within the fimit of| Elghteen Thousand Six Hundred Ninety Eigh{ 2022 Sq.meters, alongwith House constructed thereon. North
‘Financing and Investment Business' of Micro Labs Limited into panchayath,Kundgol taluk, | Village Panchayat Hirenerthi. The same is| Only) pertaining to loan account No. \I;IVOU?? Fc{>fsgl1ankar, South : Road, East : House of Shivappa,
Bahl and Company Private Limited under Sections 230-232 of darawad district 581113 bounded as under: BOUNDARY:- East-| HL11CHLONS000005057536 as of 10th . est. noa .
the Cﬂmpanies Act, 2013 (hereinafter referred to as the LOAN ACCOUNT NO Government Road,West- Government Road,| May 2025 with further interest applicable from 7 | Ramesha S, ManjulaR 18/Jul/25 Immovable Schedule The Property E-katha Symbolic
'Sch i * HL11CHLONS000005057536/ | North-Neelavva Durgappa Harijan ,South-|11th May 2025 and cost till the date of the LP0000000113169 Rs.646262 as on |N0.1522005015007200404 and property no, 142, Situated|Possession Taken
cheme’). AP-10130346 Government Road. payment. 09/Jul/25 at Bekya village, Kampalapura gramapanchayath,| on 25/Nov/25

Periyapatna taluku, Measuring east to west 9.23mtr(30ft),

In pursuance of the said order and as directed therein further 1) Mr./ Mrs.Mr./ Mrs. Padma A | All that piece and parcel of immoveable|Demand Notice Dated 12-May-2025 calling north to South 12.30mtr(40Feet), Total extent

notice is hereby given that the meeting of the secured creditors| |2) Mr/ Mrs. Mr/ Mrs. Karthik D R Property bearing V.P.Katha No.208/2, E- Katha

of the demerged company. Micro Labs Limited will be held on 3) Mr./ Mrs.Saraswathi V. | pID No.151900902100120572. Situated at uMp:r;NtI::" ;:g\;;Am:mme/dM';; O&fgﬂ?& 1:%gel’fhkmtré1EOOS_QI-_ﬂ)-aN\j’V“h 1_%W”(;‘0U39, South : House

07.01.2026 at 11:00 AM at 5th Floor, #31, Race Course Road, Dermuabaglu Talik Devarayasamudra Village, Avam  Hobli| " > , MR/MRS. | of K Lokesh, East: Land, West: Roa |

Bengaluru - 560001 at which time and place the said secured Devg::;jggfnaumdﬁa Ko | Devarayasamudra  Village  Panchayath,| D RMR/MRS.SARASWATHIV to repay the 8 G Mahadevaiah, - 15/Apri25  |property bearing No.47/101, PID No.152100302600600164|  Symbolic

creditors are requested to attend 563127, Also at As,perE Katha Mulbagal Taluk, Kolar District, measuring East| amount mentioned in the notice being Rs. Bhagyglakshml M, Madalgh Rs.785109 ason |(as per Gramg Panchayath records), situated at{Possession Taken
3 Documents to West 9,144 meters (30 feet) and North to| 1777216/- (Rupees Seventeen Lakh Seventy G, Rajamma M, Tejashwini 09/Apr/25 Somanahalli Village, Saraguru Grama panchayath,| on 27/Nov/25

In pursuance of the said order and as directed therein further] | 151900902100120572,As per,GP | South 32.004000000000005 meters (105 feet), 28-11-2025 M, Varshini M B.G.Pura Hobli, Malavalli Taluk, Mandya District, measuring

Seven Thousand Two Hundred Sixteen Only)

notice is hereby given that the meeting of the Unsecured] |208/2Devarayasamudra Village & [in all measuring 292.64 Sq.meter., (3150 aining 1o | { No. LAKLVL LP0000000121838 East to West: 9.144 Meters, and North to South:

Creditors of the demerged Company, Micro Labs Limited will be GPMulbagal Taluk, Kolar District |Sq.feet..) together with house constructed|PeMaining 1o foan -account To. [ 13.716000000000001 Meters, totally measuring 125.41 Sq

held on 07.01.2026 at 2:30 PM at 5th Floor. #31. Race CDU'.EE karnataka 563127 thereon and bounded on the: Boundary:-East- LONS000005079989 & LAKLVL- Meters, along with bUIIdIng constructed thereon Karnataka

Road E'Ilen-galluru : EEDIEJCI 1" &t which-fims ﬁn d [I:rIElEE e s LL(?rfS'\t)éo%%gO%;S’;%L&%XILL House belongs to Seenappa,West-Vacant Land| LONS000005109339 as of 10th May 2025 571463. North : Road, South ; Galli, East : Site No.28., West:

UﬂEEI;:UFE:d Creditors are requested to attend LONS000005109339] AP- " |belongs to HV' Chandrashekhar,North-Road, | yith further interest applicable from 11th May, Site No.30

Copi £the Sch A i - £ the Explanato 10194673 & AP-10250817 | South-Vacant Land belongs to Ramappa 2025 and cost till the date of the payment. 9| ShivannaLY,PremaSY 20/Mayf25  |All the piece and parcel of the Property No.257/C (as per| ~ Symbolic
opies of the scheme of Arrangement and of the Explanatory 1) MirJ Mirs Venkatalakshmamma [ All that piece and parcel of immoveable| Demand Notice Dated 14-July-2025 caling LP0000000130535 Rs.492792ason |Grama Panchayath Records), PID No.[Possession Taken

Statement under section 230 can be obtained free of charge at 2) Mr./ Mrs. Narayanaswamy C M| Property bearing Katha No.140, E- Katha PID

13/May/25 152900101.201220063, Situate at Yaliyuru Village, J| on 28/Nov/25
the registered office of the company or at the office of its Chinapaganahalli, Malur Taluk, |No.151900801600900148.  Situated  at

upon o all above mentioned in notice being Byadara halli Gram Panchayath, Channapatna Taluk,

authorized representative Shri. Veera Venkata Satya \ara Ha'epa'y%es'\é'%u;’ﬁol'a“ Ktamataka' Chinapaganahalli  Village, Tekal Hobli, | MR/MRS. Venkatalakshmamma , MR/MRS. Ramanagar District.,Karnataka, 562138 Measuring East to
1 : - Also at, i Vi Narayanaswamy C M to repay the amount West: 6.00 Meters and North to South: 32.50 meters, In all

Prasadu Mullapudi, Company Secretary and/or Mr. Badrinath h Kondashettyhalli Village Panchayath, Malur| Naray y pay . neters, In
P pay LY As Per E Katha Application |5, Kolar District, measuring East to West| mentioned in the notice being Rs. 9,91,260/- totally measuring 195.09Sq.meters,along with Building

Krishtachary Ibrampur, Chief financial officer of the Company at Dr\?cu1n51$8(tjsdlégI;%%Bn;(;\aT:SP/_{op:rty 1341120 meter (44 feet) and North to South
# 31, Race Course Road, Bengaluru - 560001 on all working GO 140.Chirn ok IIi’VﬁI °T'19.7536 meter (32 feet), in all measuring 130.81
days (except Saturday and Sunday) prior to the date of the] | ). aerdanaiat Vede: | oo meter., (14085q.feet.) together with house

Constructed measuring 195.09 Sq.metersthere. North :
Road and Remaining Own Property, South : Property
Belongs to Channabeeraiah, East : Property Belongs to

(Rupees Nine Lakh Ninety One Thousand|28-11-2025

lapa Two Hundred Sixty Only) pertaining to loan
Kondashettihalli Gp,Bangarpet

aforesaid meeting between 10.00 A.M. to 4.00 PM. Persans| | Taluk, Kolar District, Kamataka - | constructed thereonand is bounded on the | account No. LASGVLLONS000005083276 as Chikkannaiah, West : Property Belongs to Jayamma;
entitled to attend and vote at the meeting (or respective 563137 Eotljr;]dary.- Eﬁst—?oag_tandeﬁuse betlonng |E|O of 10th July 2025 with further interest appli- 10| Chandan L, Rangamma G 17/Sep/25  |All that Piece and parcel of for property bearing Site No.23,|  Symbolic
meetings), may vole in person or by praoxy, provided that all OO N e A St Eelomae o Moy, | C30I€ flom 11th July 2025 and cost fill the HL0000000122127 | Rs.2800830 as on |Khatha No.1319/1 (formed in SV.N0.265/6B and|Possession Taken
’ . ; : ! LA56VLLONS000005083276/AP- | Manjunath, North-Site belongs to Muniyappa X
proxies in the prescribed form are deposited at the registered 10200026 ‘South-Road date of the payment. 09/Sep/25 fSy.{\lo.dZ?\IS/?tﬁ\tand S%/Hl\é%?GGt/Z) mltlaasurlng_Eas%t 5t80V\ées]’E 59[ on 29/Nov/25
eetand North to sou eet, in all measurin ee
gg:ggﬂ?lf lhﬁ ﬁnmtﬁan}:igth# £ IbR?EE 't:;]ﬂ-IJFEE ?ﬂad- Bengaluru-1 [4)Mr/Nrs. Gayithri Basavanthal All that piece and parcel of the Khaneshumari| Demand Notice Dated 11-Sep-2025 caling Situated at Hesaraghatta Village Hesara%hatta ﬂobli
notlater than ours before the meeting. Kutre Bk, 2) Mr./ Mrs.Anil [ No 217 Assessment8448/217/8448,PID No 1-3-| upon to all above mentioned in notice being Qi - Qite
Forms: of oroxy can’ be-had st the registered offise-of the Basavantha Kutre BK  [1016-32 Measuring 4.572009x13.716027 Fts| MRIMRS. Gayithri basavantha kutre BK , Elf)"gf'E;estNgﬁ‘ejg'r‘é';e:orwe'sfgia'\éo'22’ South : SitS
3) Mr./ Mrs. Lakshmi Vinay | Execyted by Kamalabai in favour of Gayathri in| MR./MRS. Anil basavantha kutre B K, MR./ e Ea ), 108 .
Company. Kadam B K River Road document No 284/1995-96 Davangere and|MRS. Lakshmi vinay kadam B K to repay 11| Ramesha R, Ramanayaka 20/Sep/24 Property bearing No.97/66/1, Physical
The Tribunal has appointed Shri. Saji P John Advocate as Karnglt:tl::nkﬂ?g?rar??to1no1- Bounded on: (HARIHAR "J'Divison erxtend| the amount mentioned in the notice being Rs.| pg 14 o005 H, Devamma R Rs.515458 as on [PID.No,152200102117400522, Kottegala Village, Kottegala| Possession Taken
Chairperson of the said meeting(s). The above mentioned] |3.1016.32 PID no 2’34?48?217%8448 coloncy Hale Halepura Boundary:- East-|702587/- (Rupees Seven Lakh Two Thousand LP0000000123798 16/Sep/24 Village Panchayat, H D Kote, Saragur Mysore Kamatakal ~on 28/Nov/25
£ Z " , k ' ini _| Five Hundred Eighty Seven Only) pertaining 571121. all 139.35 S t | th 96.06
Scheme of Arrangement, if approved by the meeting, will be ward no 1 harihara muncipal, | Remaining Property of same Property No, West | Noo | LADV , all measuring 195.95 5q.Meters,, aiong with 6.
subjectto thesuhﬁequentlappruualnf the Tribunal : Davanagere Karnataka-577601 |Property Of Razak Sab,North-House Of t((:)LL ON%%%OOOS%Z%%Tas of 1%'th Sep 2025‘ Sq.Mtrs., building constructed thereon.. North : House of
Saji P John, i 2025 and cost till the date of the payment. ’ : : M !
Date: 02-12-2025. Advocate Place: Karnataka Date: 02-12-2025, Sd/- (Authorized Officer) For India Shelter Finance Corporation Ltd. Date : 02.12.2025 Authorised officer
Place: B | Chai inted for th eti : : - .
ace. bengaiuru dirperson appoin or ihe meeting FOR ANY QUERY PLEASE CONTACT: Mr.Prashanth (+91 9342167070)/ Mr.Naveen(+91 9986666865) Place : Mysore, Bangalore, Ramanagar, Mandya, Chamarajanagar Vastu Housing Finance Corporation Ltd
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JOB VACANCY: UNIT RUN CANTEEN, MADRAS ENGINEER GROUP & CENTRE, BANGALORE

1. Headguarters Madras Engineer Group and Centre, Bangalore invites application from ESM (Ex-Servicemen,/Dependents for
the following postsin Unit Run Canteen, Madras Engineer Group & Centre, Bangalore:

TUS .83 sd&egcﬁ ExSCEPICRTAT St
TERYITRT Q0T LRTE QLR (LDDT)
TR FODFRHF .2.30F 1o SPATRT.
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Uauﬁd 31 30T03) 22e3neR w8 1.55 2ncesd S.No| JobTitle Location No of vacancy Maxjmumnge Payscaleﬁ;ms}' Frelerredeligi?ilityzua?ply ﬁmdmﬁd&mmaﬂua/ﬂ\jﬁé md‘dﬁbﬁd sPomo
< 1.1 | URC Acct Clk | Unit Run Canteen m 60/55 Years 35,000/- Retired JCO/NCO (CIK S . SIS P
S, TR T, FSFTR NG BLRSNR 1.55 12 [ ServerlC | UNitRuN Canteen ol 55 Years 35,000/- ESM/Dependents nYW, @ - JFRU O BRVT vw;‘"‘*wﬁu-
20083 BN, mﬁsg 0 JCTERNT, TOWOHAT 1.3 | Store Keeper | Unit Run Canteen 02 55 Years 30,000/- ESM/Dependents 2 somRe 228
« 3 14| CounterIC | Unit Run Canteen 01 55 Years 30,000/ ESM/Dependents = s ]
Qoo Fowot
;)%;m;:j i’zﬁm w3, 3 Frievhsod emcd *Additionalincentive/incrementsaligned with policy promulgated by Canteen Store Department directorate. xo 7 g%, 8
) QTIT0. 2. Qualification 6 Terms of employment :
BRRE PR Pobe T3z 2.1 Essential QRs ESM (Ex-Servicemen)/Dependents of Madras Engineer Group. 1 |DMA/2025-26/IND4291/CALL-2 44.00/-
;3: Aﬁ 5“ 6%36; > Fosga dz% 2.2 Desirable (i) ;dequatet;nimrnu_n]5)}’&3[13Expe{rienceintSIO;:kHnlldlijng,_Finant:iall_n‘ll?nat%tamelntE:rSm . 2 | DMA/2025-26/WS/WORK_INDENT49369/CALL-2 | 1.80/-
DEeZOR @IS D NN anpowerSupervision). Adequate computerknowledgeis essential for the role of Server IC.
- w_,, 3 (i) Adequateworkexperienceinhandling Canteen Store Department. 3 |DMA/2025-26/BD/WORK_INDENT 52002 |1.00/-
ToT,[O0N WTOTIR NITR IRFOT. (iii) Anyother professional qualification befitting augmentation of functional efficiency. 4 |DMA/2025-26/BD/WORK INDENT52018 |3.54/-
2 = 2.3 Periodofengagement:  Twotenures of 11 months duration each of which may be extended another Timonths tenure on = :
T3 Beodd AT L00D WHTONRD DJeR y o
o 3 Som TET 1or SO approval of competent authority. The employee shall be treated as a contractual employee, governed by terms & conditions 5 |DMA/2025-26/0W/WORK_INDENT52020 |0.65/-
LR md@@ 0 Og PRTTO. specified in this contract and no benefits applicable to Government Employee shall be applicable to the employee, unless 6 |DMA/2025-26/OW/WORK INDENT49393/CALL-2 | 1.06/-
T30 ANGT VRBNEG W00 WHTOND specially extended so by the employer. =
e . g 2.4 Place ofemployment: Unit Run Canteen, Madras Engineer Group § Centre, Bangalore, 7 |DMAJ2025-26/0WWORK_INDENT49270/CALL-2 | 34.70/-
LRNEETR. 3. Interested ESM (Ex-Servicemen)/Dependents to send their resume along with copy of PPO, Discharge Book & Educational 8 | DMA/2025-26/OW/WORK INDENT49238/CALL-2 | 32.50/-
qualificationtothe address given below by 20 Dec 2025. —
POSTALADDRESS: 9 |DMA/2025-26/OW/WORK_INDENT51801 |6.73/-
Headquarters, Madras Engineer Group and Centre, Administrative Branch, Pin-900 493 C/0 56 APD 10 | DMA/2025-26/WS/WORK INDENT51832 13.25-
#‘ (Email ID: picmsimeg@gmail.com) - :
sgm m o g@ m@ a&a 4. Clarification, ifany may please be sought from Canteen 0fficer {Mobil No: 8437282606) 11 |DMA/2025-26/RD/WORK_INDENT51799 [9.90
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